NATIONAL COMPANY LAW TRIBUNAL
COURT ROOM NO. 1,
MUMBAI BENCH

Item No. 15
C.P. (I1B)/137(MB)2023

CORAM:
SH. PRABHAT KUMAR  JUSTICE VIRENDRASINGH BISHT (Retd.)
HON’BLE MEMBER (TECHNICAL) HON’BLE MEMBER (JUDICIAL)

ORDER SHEET OF THE HEARING ON 14.08.2024

NAME OF THE PARTIES: GOSPELL DIGITAL TECHNOLOGY CO.
LTD V/s ALTIUS DIGITAL PRIVATE
LIMITED

Section 9 of the Insolvency & Bankruptcy Code, 2016

ORDER
1. In Para 4 of the order dated 04.07.2024 passed in |A No. 3398/2024, the
words “16.08.2024” shall be replaced with the words “16.09.2024”.
2. Rest of the order passed in A No. 3398/2024 shall remain unaltered.

Sd/- Sd/-
PRABHAT KUMAR JUSTICE VIRENDRASINGH BISHT
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

Sapna



